
 

 
 
 

FORM G 
INVITATION FOR EXPRESSION OF INTEREST FOR 

[REAL VALUE PROMOTERS PRIVATE LIMITED] OPERATING IN [REAL 
ESTATE ACTIVITIES] AT [CHENNAI DISTRICT] 

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency 
Resolution Process for Corporate Persons) Regulations, 2016) 

 
RELEVANT PARTICULARS 

1. 
Name of the corporate debtor along 
with PAN/ CIN/ LLP No. 

M/s. REAL VALUE PROMOTERS PRIVATE 
LIMITED 
PAN: AAACR4487K / 
CIN: U70101TN1995PTC032687 

2. Address of the registered office 
Ambojini, No.17, Poes Road, II Street, Teynampet, 
Chennai – 600018 

3. URL of website http://www.realvalue.in/ 

4. 
Details of place where majority of 
fixed assets are located 

1. Padmalaya Apartments (Incomplete) - Siruseri 
Main Road, B Block, Chennai, Tamilnadu - 
603103 

2. Neelkamal Annex Apartments (Incomplete) - 
3/57, Mettu Street, Kazhipattur, Tamilnadu- 
603103 

3. 17.25 Acres Land at Pallavaram- 200 Ft wide 
PallavaramThoraipakkam, Radial King Road. 
Survey No : 53,53,51/1, 51/2A, 51/2B, 51/2C, 
51/2D in Nemilichery Village, Thambaram 
Taluk. 

5. 
Installed capacity of main products/ 
services 

The Company’s major revenue is from construction 
of apartments and rental income. 

6. Quantity and value of main products/ 
services sold in last financial year 

As per Audited Financials, turnover from operations 
for the FY 2022-2023 is Rs. 22,12,30,290/- 

7. Number of employees/ workmen 16 Employees (approx.) 

8. 

Further details including last 
available financial statements (with 
schedules) of two years, lists of 
creditors are available at: 

Can be collected from the office of RP 
M/s. SPP Insolvency Professionals LLP, 2nd Floor, 
GD Naidu towers, CODISSIA Building, 
Coimbatore 641018 
Ph.no:73730 52341/ 94888 10404 

 
[email to msureshkumar@icai.org / 
rvppl.cirp@gmail.com ] 

9. 
Eligibility for resolution applicants 
under section 25(2)(h) of the Code is 
available at: 

10. 
Last date for receipt of expression of 
interest 

30th September 2024 

11. 
Date of issue of provisional list of 
prospective resolution applicants 

10th October 2024 



 

 
 
 

12. 
Last date for submission of 
objections to provisional list 

15th October 2024 

13. 
Date of issue of final list of 
prospective resolution applicants 

  25th October 2024 

14. 

Date of issue of information 
memorandum, evaluation matrix and 
request for resolution plans to 
prospective resolution applicants 

  25th October 2024 

15 
Last date for submission of resolution 
plans 

  25th November 2024 

16. Process email id to submit EOI msureshkumar@icai.org / rvppl.cirp@gmail.com 

 
 
 
 
 
 
 
 
 
 
 

Place: Chennai 
Date: 10-09-2024  (CA. Mahalingam Suresh Kumar) 

Name and Signature of Resolution Professional 
Reg. No.-IBBI/IPA-001/IP-P00110/ 2017-18/10217 

 
 

MAHALING
AM SURESH 
KUMAR

Digitally signed by MAHALINGAM 
SURESH KUMAR 
DN: c=IN, o=Personal, 
postalCode=641015, st=Tamil Nadu, 
serialNumber=CA27B11253B8E0B04E
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